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Title: Motion for consideration of the Rashtriya Raksha University Bill, 2020 (Motion adopted and Bill passed).
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THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI G. KISHAN REDDY): Sir, on behalf of hon. Home Minister,

Shri Amit Shah ji, | beg to move>:
“That the Bill to establish and declare an institution to be known as the Rashtriya Raksha University as an institution of national
importance and to provide for its incorporation and matters connected therewith or incidental thereto, be taken into

consideration.”
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SHRI SUNIL DATTATRAY TATKARE (RAIGAD): Mr. Speaker, Sir, after the 26/11 terrorist attack on Mumbai, the Maharashtra
Government has taken precautionary measures for coastal security. Under the Rashiriva Raksha University, would the Central
Government sanction funds for instrumentation research, studying police science including coastal policing, cybersecurity, and
establishing and maintaining college and prescribing courses, holding exams, and granting the degree college in my Raigad district,

which is located in a coastal area. | would request the Minister to kindly sanction the above.

SHRI ABDUL KHALEQUE (BARPETA): Sir, | have two observations to point out. First, the passage of the Bill upgrades the existing

Raksha University under the Government of Gujarat which was established in 2009 and second, it is only converting a State university

into a Central University.

| do not see any reason why the Government is in a hurry to upgrade a State university which is only a decade old whereas so
many State institutions of higher education across the country are demanding upgradation. There are so many autonomous and

Central Government institutes of higher education. One of the recent additions in 2018 was National Rail And Transportation Institute in
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Vadodara. Why is the Government only considering to establish premier institutions in Gujarat alone? There are so many States with
lesser number of higher educational institutes. We cannot put everything into one basket. There is a need to create a balance all over
the country as far as education is concerned. Establishing such institutes also leads to development of that particular area. | can
understand that Gujarat is the home State of Modi ji and Amit Shah ji, but there are other States too. As one of the representatives of

the people of North-East, | hereby demand the establishment of a campus of the university in Assam.

| have no reason to hide the fact that the very name ‘Rashtriya Raksha University’ is a bit deceiving. The Rashtriya Raksha
University is proposed to be a multi-disciplinary university to create new knowledge through research and collaboration with different
stakeholders and help to fulfil the need for a pool of trained professionals with specialised knowledge and new skill sets in various
wings of policing, criminal justice system, and correctional administration. The university will have a linkage with world class universities
in other countries which will be on need basis for the purpose of exchange of contemporary research, academic collaboration, course

design, technical knowhow, training, and skill development.

SHRI POCHA BRAHMANANDA REDDY (NANDYAL): Sir, this Bill seeks to provide for the establishment of the Rashtriya Raksha
University and declares the University to be an institution of national importance. The Bill also repeals the 2009 Act. Our Party

welcomes this initiative.

There is an urgent need for institutions to provide police and security services with the necessary academic knowledge,
professional skills, and community orientation. At present, there are only a few institutions in the country which provide the

environment, infrastructure and specialisation for imparting education in police sciences.
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SHRI POCHA BRAHMANANDA REDDY: Yes, Sir. | hope that this University will have a linkage with the world class universities in the
other countries which will be on need basis for the purpose of exchange of contemporary research, academic collaboration, course

design, technical know-how, training and skill development.

With these words, | support the Bill and congratulate the hon. Home Minister for introducing this Bill.
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SHRI RITESH PANDEY (AMBEDKAR NAGAR): Sir, | beg to move:
Page 6, line 3, -
for “Central Government”
substitute  “Academic Council”. (5)
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SHRI RITESH PANDEY : Sir, | beg to move:
Page 10, line 18, -
for “Central Government”
substitute  “Executive Council and Finance Committee”. (9)
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SHRI G. KISHAN REDDY : Sir, | beg to move:

“That the Bill be passed.”
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SALARIES AND ALLOWANCES OF MINISTERS

(AMENDMENT) ORDINANCE, 2020 - Negatived
AND

SALARIES AND ALLOWANCES OF MINISTERS

(AMENDMENT) BILL, 2020

As Passed by Rajya Sabha
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